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    NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 18.08.2025 (MONDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Delivery of Judgment 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
1.  Comp App (AT) (CH) 

(Ins) No. 62/2023 

For Exemption 

IA No. 227 & 

228/2023 

For Stay 

IA No. 229/2023 

Additional docs. 
IA No. 269/2023 

For Directions 

IA No. 403/2024 

For Urgent Hearing 

IA No. 516/2025 

 

Park Energy Pvt Ltd 

Vs 

State Bank of India & 

Anr 

 

Mr. Dhananjaya Sud Mr. Pranava Charan R1 

Mr. Ramakant Rai- R2 

2.  Comp App (AT) CH) No. 

70/2025 

For Stay 

IA No. 721/2025 

For Exemption 

IA No. 722/2025 

 

Latha 

Balasubramanian 

Vs 

IGP Engineers Pvt Ltd 

& 15 Ors. 

WITH 

 

Mr. K Pawan Jhabakh  

3.  Comp App (AT) CH) No. 

72/2025 

For Stay 

IA No. 723/2025 

 

Latha 

Balasubramanian 

Vs 

IGP Engineers Pvt Ltd 

& 15 Ors. 
 

Mr. K Pawan Jhabakh  

4.  Comp App (AT) (CH) 
(Ins) No. 461/2023 

For Stay 

IA No. 1444/2023 

 

State Bank of India 
Stressed Asset 

Management Branch 

Vs 

Dommeti Surya Rama 

Krishna Saibaba, 

Liquidator of Kumar 

Aquatech Agencies Pvt 

Ltd & 2 Ors 

 

Mr. Pranava Charan Mr. Anoop Prakash 
Awasthi- R3 

5.  Comp App (AT) (CH) No. 

50/2025 

 

G Senthil Raj 

Vs 

Indo Mikasa Green 

Lightning Pvt. Ltd &  

4 Ors 

WITH 

Ms. Rohini Ravikumar  

6.  Comp App (AT) (CH) No. 

84/2025 

Delay in refiling 

IA No. 807/2025 
 

G Senthil Raj 

Vs 

Indo Mikasa Green 

Lighting Pvt Ltd & 4 
Ors 

Ms. Rohini Ravikumar  

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

7.  Comp App (AT) (CH) 

(Ins) No. 378/2025  

For Condone Delay 

IA No. 1119/2025 
 

Srinivas Kalluri & Anr. 

Vs 

Birendra Kumar 

Agarwal, RP Manjeera 
Retail Holdings Pvt Ltd 

& 2 Ors 

 

Mr. K Venkatesan  

8.  Comp App (AT) (CH) 

(Ins) No. 379/2025  

For Stay 

IA No. 1120/2025 

For Condone Delay 

IA No. 1121/2025 

Boorugu Infra Projects 

Pvt Ltd, in consortium 

with Vishwanath 

Projects Ltd. & Anr.  

Vs 

Birendra Kumar 

Agarwal, RP, Manjeera 

Retail Holding Pvt Ltd 

& 2 Ors. 

 

Mr. P Mohith Reddy  

9.  Comp App (AT) (CH) 

(Ins) No. 380/2025  

For Condone Delay 

IA No. 1122/2025 

 

Gorinka Pratyusha 

Vs 

Birendra Kumar 

Agarwal,RP of Manjeera 

Retail Holdings Pvt Ltd 

& 2 Ors 
 

Mr. K Venkatesan  

10.  Comp App (AT) (CH) 
(Ins) No. 384/2025  

For Condone Delay 

IA No. 1126/2025 

 

Future Market 
Networks Ltd 

Vs 

Laila Hotels & Resorts 

Pvt Ltd 

 

Ms. Anusha Peri Mr. Polkampally Pavan 
Kumar Rao 

For Caveator 

11.  Comp App (AT) (CH) 

(Ins) No. 387/2025 

For Stay 

IA No. 1133/2025 

For Exemption 

IA No. 1134/2025 

 

Trinox Infrastructure 

and Developers Pvt Ltd 

(Successful Resolution 

Applicant)  

Vs 

B Vinod Kumar 

Assistant 

Commissioner  

(State Tax) & 2 Ors. 

 

Mr. VVSN Raju  

12.  Comp App (AT) (CH) 

(Ins) No. 191/2025  

For Stay  

IA No. 534/2025 

R Damodaran  

Vs 

Madhu Desikan, IRP of 

R Damodaran & Anr. 
 

Mr. Srenik S Jain  

 

Defective Cases 

S.No Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

13.  Comp App (AT) (CH) 

(Ins) No. 163/2025  

For Stay  

IA No. 448/2025 

 

(With defects) 

Sailesh Kumar 

Sriramulu Suspended 

Director of Fortuna 

Buildcon Pvt. Ltd. & 

Anr. 

Vs  

Shivadutt Bannanje 

RP, Fortuna Buildcon 

(India) Pvt Ltd & 3 Ors  

WITH 

Ms. Pooja Saraswat 

Ojha 
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14.  Comp App (AT) (CH) 

(Ins) No. 167/2025 

 

 

(With defects) 

Sailesh Kumar 

Sriramulu, Suspended 

Director of Fortuna 

Buildcon Pvt Ltd & Anr.  

Vs  

Shivadutt Bannanje RP 

of Fortuna Buildcon Pvt 
Ltd & 3 Ors. 

Ms. Pooja Saraswat 

Ojha 

 

 

For Orders 

S.No Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

15.  Comp App (AT) (CH) 

(Ins) No. 202/2024  

For Stay 

IA No. 551/2024 

L Madhusudhan Rao 

Vs 

State Bank of India 

Stressed Assets 

Management Branch  

WITH 

Mr.Sriram 

Venkatavaradan 

Mr. Pranava Charan 

16.  Comp App (AT) (CH) 

(Ins) No. 203/2024  

For Stay  

IA No. 553/2024 

L Ramalakshmamma 

Vs  

State Bank of India 

Stressed Assets 

Management Branch 

 

Mr.Sriram 

Venkatavaradan 

Mr. Pranava Charan 

17.  Comp App (AT) (CH) 

(Ins) No. 383/2022  

For Stay  

IA No. 909/2022  
To Adv. Hg.  

IA No. 715/2024 

T Venkattram Reddy  

Vs  

L & T Finance Ltd. & 

Anr 

Ms. Krutika Raghavan Mr. Shabbeer Ahmed 

R1  

Mr. Philip Mathew R2 

18.  IA No. 885/2025  
(For Additional Docs)  

in  

Comp App (AT) (CH) 

(Ins) No. 435/2024 

 

Trammo DMCC  
Vs  

Nagarjuna Fertilizers 

and Chemicals Ltd 

Mr. R Bharadwaja 
Ramasubramaniam 

Ms. Kopal Sharraf 

 
 
For Admission (After Notice) 
(Request for adjournment in Item No. 19 will not be entertained) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
19.  Comp App (AT) (CH) 

(Ins) No. 220/2024  

For Exemption  

IA No.588/2024  

For Stay  

IA No.589, 974, 

1047/2024  

To Vacate Stay  

IA No. 436/2025 

 

Abhijit Bhattacharjee, 

Suspended Director of 

the Corporate Debtor 

Lumiford Pvt Ltd  

Vs  

COSR Ventures & Anr 

Ms. Priyanka Das Mr. Surya Teja Nalla R1  

Mr. Amir Bavani- R2 

 

 

 

20.  Comp App (AT) (CH) 

(Ins) No. 216/2023 

Metals and Metal 

Electric Pvt Ltd  
Vs  

Prince Foundations Ltd 

 

Mr. Bharat B Jain Mr. KK Vijay 

Vigneshwar 
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21.  Comp App (AT) (CH) 

(Ins) No. 322/2023  

For Stay  

IA No. 983/2023  

For Direction  

IA No. 990/2023, 1138 

& 1140/2024  
Interim Injunction  

IA No. 1137/2024 

Shuchi Jain, 

Suspended Director of 

Capricorn Food 

Products India Ltd.  

Vs  

J Karthiga, RP of 

Capricorn Food 
Products India Ltd. & 

13 Ors.  

WITH 

Mr. Bhagavath Krishna Mr. T Ravichandran R1  

Mr. SR Raghunathan 

R2  

Mr. ML Ganesh- R5 

22.  Comp App (AT) (CH) 

(Ins) No. 330/2023  

To dispense with  

IA No. 1001/2023  

For Stay  

IA No. 1002/2023 

 

Maa Kudargarhi Steel 

Pvt Ltd & BM Foods  

Vs  

J Karthiga, RP of 

Capricorn Food 

Products India Ltd. 

Mr. SR Raghunathan Mr.T Ravichandran 

23.  Comp App (AT) (CH) 

(Ins) No. 448/2023  

For Stay  

IA No. 1392/2023  

For Exemption  

IA No. 1391/2023 

Maharashtra Seamless 

Ltd  

Vs  

V. Venkatachalam, 

Erstwhile RP, United 

Seamless Tubulaar Pvt 

Ltd. 

 

Mr. Ajay Bhargava Mr. Y Suryanarayana 

24.  Comp App (AT) (CH) No. 

12/2024 

Kaniyamparambil 

Madhavan Babu & Anr.  

Vs  
Vyapar Mandir 

Palarivattom Pvt Ltd & 

6 Ors. 

Ms. Saranya VS  

 

 
 

 

 

 

 

25.  Comp App (AT) (CH) 

(Ins) No. 77/2024 

ICICI Bank Ltd.  

Vs  

Compar Estates and 

Agencies Pvt Ltd 

 

Shivakumar & Suresh Mr. CV Shailendran 

26.  Comp App (AT) (CH) 

(Ins) No. 360/2024 

State Bank of India 

Through RP, Chillale 

Rajesh  

Vs  

Dr. Jitendra Das 

Maganti & Anr.  

WITH 

Mr. Pranava Charan Mr. Dwarakesh 

Prabhakaran- R1 

27.  Comp App (AT) (CH) 

(Ins) No. 361/2024 

State Bank of India 

Through RP, Chillale 

Rajesh  

Vs  
Dr. Renuka Rani 

Maganti & Anr 

 

Mr. Pranava Charan Mr. Dwarakesh 

Prabhakaran- R1 

28.  Comp App (AT) (CH) 

(Ins) No. 187/2025 

 

Sakku Bai Devarajulu 

Vs 

V. Mahesh, Liquidator 

of Nagarjuna Oil 

Corporation Ltd. 

 

Mr. J Manivannan  

29.  Comp App (AT) (CH) 

(Ins) No. 455/2024  

For Stay  

IA No. 1242/2024 

For Urgent listing  

IA No. 1243/2024 

 

Employees Provident 

Fund Organisation 

Regional Provident 

Fund Commissioner  

Vs  

CA Shirley Mathew, RP 

of Soubhagya Laxmi 

Sugars Ltd. 

Mr. R Vishnu  
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30.  Comp App (AT) (CH) 

(Ins) No. 472/2024  

For Stay  

IA No. 1297/2024  

For Exemption  

IA No. 1298/2024  

To Adv. Hg.  
IA No. 584/2025 

Comandur 

Parthasarathy  

Vs  

Suhasini Ashok B 

Erstwhile IRP & 4 Ors 

Ms. Kopal Sharraf Mr. Bendi Raviteja- R1 

Mr. Sai Sanjay 

Suraneni- R2 R3 R4 

31.  Comp App (AT) (CH) No. 

53/2025  
For Exemption  

IA No. 597/2025  

For Stay  

IA No. 598/2025  

For Urgent listing  

IA No. 599/2025 

 

Geometrix Laser 

Solutions Pvt Ltd  
Vs  

Dr. BVS Lakshmi &  

2 Ors 

Mr. Amir Bavani Ms. Kopal Sharraf R1 

32.  Comp App (AT) (CH) 

(Ins) No. 61/2025 

State of Tamil Nadu 

Commercial Taxes & 

Registration Dept.  

Vs  

C Ramasubramaniam 

Liquidator of Surana 

Corporation Ltd. & Anr 

 

Mr. B Vijay  

33.  Comp App (AT) (CH) 

(Ins) No. 177/2025  

For Stay  
IA No. 470/2025 

Shriram Finance Ltd. 

Vs  

P. Eswaramoorthy 
Liquidator of Subhashri 

Bio Energies Pvt Ltd 

 

Mr. P Elayarajkumar 

Mr. R Imayavaramban 

Mr. B Dhanaraj 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
34.  TA (AT) No. 133/2021 

(Comp App (AT) No. 

25/2020  

For Stay  

IA No. 510/2020) 

 

Nirej V. Paul & Anr  

Vs  

The Canning 

Industries Cochin Ltd. 

& 16 Ors 

Dr. KS Ravichandran, 

PCS 

Mr. Srikant Mohan R1 

35.  TA (AT) No. 257/2021 

(Comp App (AT) (Ins) 

30/2021  

For Exemption  

IA No. 71/2021  

For Stay  
IA No. 72/2021) 

 

Acme Chem Ltd & Anr.  

Vs 

Grove Ltd. & 3 Ors. 

Mr. Ravi Rajagopalan Ms. Abilasha Sharavath 

R1 R4  

Mr. T Ravichandran R2 

Mr. PV Dinesh-R3 

36.  Comp App (AT) (CH) 

(Ins) No. 330/2021 

Koteswara Rao 

Karuchola, RP of 

Viceroy Hotels Ltd.  

Vs 

Asset Reconstruction 

Company (India) Ltd & 

2 Ors. 

 

Mr. Ravi Rajagopalan  

37.  Comp App (AT) (CH) 

(Ins) No. 116/2023  

For Stay  

IA No. 402/2023  

To Dispense with  

IA No. 403 & 404/2023  

For Urgent Listing 

IA No. 405/2023 

Y Vijay Kumar  

Vs  

Hindustan Magnesium 

Products Pvt Ltd &  

3 Ors 

Mr. Samuel Nagadesi, 

CA 

 

 

Mr. Santosh Jadhav R1 

R2  

Mr. V Shankar, RP/R4 
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38.  Comp App (AT) (CH) 

(Ins) No. 329/2023  

For Stay  

IA No. 994/2023  

For Exemption  

IA No. 995/2023  

To Adv. Hg.  
IA No. 1200/2024 

 

V. Mahesh,  

Suspended Director of 

the Karvy Data 

Management Services 

Ltd  

Vs  

Allied Hi-tech 
Industries Pvt Ltd &  

2 Ors 

Mr. CV Shailandhran 

Mr. Jerin Asher Sojan 

Mr. Mayan H Jain R1 

Mr. Bendi Raviteja R2 

R3 

39.  Comp App (AT) (CH) 
(Ins) No. 290/2024  

For Direction  

IA No. 761/2024  

For Stay  

IA No. 764/2024 

Employees’ Provident 
Fund Organisation 

Rep. by its Regional 

Provident Fund 

Commissioner  

Vs  

Kanakadhara Ventures 

Pvt Ltd, Rep by its 

Liquidator Rajesh 

Chillale & Anr. 

Mr. R Vishnu Mr. VVSN Raju R2 

 

02.00 PM 

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), 

Hon’ble Mr. Ajai Das Mehrotra, Member (Technical) 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
1.  Review App No. 

03/2023 

in 

Comp App (AT) (CH) 

(Ins) No. 155/2023 

To Recall 

IA No. 677/2024 

V. Venkata Sivakumar 
Vs 

S. Hari Karthik,  

New Liquidator of The 

Jeypore Sugar Co. Ltd 

& Anr. 

Mr. V Venkata 
Sivakumar 

Mr. J Manivannan R1 
Mr. Jerin Asher Sojan 

R2 

 

After the above 

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), 

             Hon’ble Mr. Jatindranath Swain, Member (Technical) 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

1.  Contempt Case (AT) No. 

5/2023  

in  

Comp App (AT) (CH) 

(Ins) No. 302/2021 

Venkata Sivakumar V, 

Erstwhile Liquidator of 

The Jeypore Sugar Co. 

Ltd  

Vs  
Rajesh Kumar, 

General Manager-IBBI 

& 3 Ors 

Mr. V Venkata 

Sivakumar  

Party-in-person 

Mr. SR Sundar- R1-R3 

2.  Comp App (AT) (CH) 

(Ins) No. 56/2022 

Joint Lender Forum  

Vs  

S. Siva Sundar & 3 Ors 

Mr.S Sathiyanarayana Mr.S Kumaran-R2 R3 

Mr. V Venkata 

Sivakumar- R4 

3.  Comp App (AT) (CH) 

(Ins) No. 358/2022  

To Dispense with  

IA No. 821/2022  

For Stay  

IA No. 818 & 

1094/2022, 868 & 

869/2023  

To Implead  

IA No. 937/2022 

Babu Manoharan 

Jaikumar 

Christhurajan  

Vs  

Umesh Garg Liquidator 

of Jeppiaar Cements 

Pvt Ltd & 2 Ors 

Mr. Ravi Rajagopalan  Mr. Abhishek Anand  

R1, R2  

Ms. N Varsha - R3 
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4.  Comp App (AT) (CH) 

(Ins) No. 352/2023 

 

 

V Venkata Sivakumar, 

Liquidator of Rathna 

Stores Pvt Ltd  

Vs  

UCO Bank Ltd 

Mr. V Venkata 

Sivakumar  

Party-in-person 

Mr. Surya Teja SS Nalla 

5. ‘ Comp App (AT) (CH) 

(Ins) No. 02/2024  

For Exemption  

IA No. 11/2024  

For Condone Delay  
IA No. 12/2024 

SEI Tejas Pvt Ltd  

Vs  

Novus Green Energy 

Pvt Ltd 

Mr. V Venkata 

Sivakumar 

Mr. Y Suryanarayana 

6.  Comp App (AT) (CH) 
No. 18/2024 

For Stay 

IA No. 313/2024 

For Substitution 

IA No. 144/2025 

Jeppiaar Fishing 
Harbour Muttom Pvt 

Ltd & Anr. 

Vs 

Jeppiaar Sheela 

 

Mr. Dominic Savio 
Joseph 

 

Mr. R Swarnavel 

7.  Comp App (AT) (CH) No. 

80/2024  

For Stay  

IA No. 1192/2024 

For Urgent Listing  

IA No. 1191/2024 

Regeena Jeppiar Murali  

Vs  

Jeppiaar Furnace and 

Steels Pvt Ltd & 6 Ors 

Mr. Sanjeev Kumar KP  

8.  Comp App (AT) (CH) 

(Ins) No. 50/2025  

For Stay  

IA No. 186/2025  

To dispense with  

IA No. 187/2025 

Aakash Educational 

Services Ltd  

Vs  

GLAS Trust Company 

LLC & 2 Ors. 

Mr. Vishnu Mohan Mr. Thriyambak J 

Kannan- R1  

Ms. Pooja Mahajan R2 

9.  Comp App (AT) (CH) 

(Ins) No. 139/2025  

For Exemption  

IA No.374 & 375/2025  
For Interim Relief  

IA No. 376/2025 

GLAS Trust Company 

LLC  

Vs  

Shailendra Ajmera, RP 
of Think & Learn Pvt 

Ltd & 3 Ors 

Mr. Thriyambak J 

Kannan 

Ms. Lakshana Viravalli 

R1  

Mr. Vishnu Mohan R2 

   

After the above 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 

For Hearing 

S.No Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) No. 

57/2024  
For Stay  

IA No. 826/2024 

To Adv. Hg. 

IA No. 579/2025 

Indira Devi  

Vs  
NRI Power & Infra 

Corporation Pvt Ltd & 8 

Ors  

WITH 

Mr. Rohan Aloor Mr. Y Suryanarayana 

R2 

2.  Comp App (AT) (CH) No. 

63/2024  

For Stay  

IA No. 884/2024  

For Exemption 

IA No. 885/2024 

 

Kodidala Pedda 

Venkata Subbaiah  

Vs  

Koneru Gandhi & 7 Ors 

Mr. TK Bhaskar Mr. Y Suryanarayana 

R1 
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  INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023- 

11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
Copy to:                             By the order of Hon’ble Member (Judicial) 

                                       Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 

mailto:vcnclatchennai5@gmail.com
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